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.4 In view of the averments made in the application and observations made in the report. We
consider it appropriate to have response from (1) the State of Uttar Pradesh (U.P). through the Chiet
secretary. Government of LR
(2} the Member Secretory, UPPCB: (3) the chief Executive Officers. Greater Noida Industrial
Development Authority: (4) the District Magistrate. Gautam Budh Nagar and (3) M's PMSS Building
Material Pvt. Ltd. Project Proponent who stand impleaded as respondents No.l to 5. The registery is
directed to prepare and attach memo of parties to the application. Respondent no.2 is already appearing
before this Tribunal through counsel. Notices be Issued to respondents no. | and 3 10 3.
(5) Reply respose by redpondents no. 1 to 3 be tilled within one month by email at judicial-ngtig gov.in
preferably in the form of searchable PDF OCR supported PDF and not in the form of image PDF.
(6) List the further consideration on 01 02.2023.
(7) In the facts and circumstances of the case. we also consider presence of the Regional Officer.
UPPCB and the Ofticer duly instructed authorized by the CEO-Greater Noida Industrial Development
Authority to be essential for producing the relevant record and assisting this Tribunal in just and fair
adjudication of the questions involved in the case and accordingly. above Officers shall remain present
before this Tribunal physically or through VC with relevant records on the date fixed.”
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In the facts and circumstances of the case. we also consider presence of the Regional Officer. UPPCB and
the Officer duly instructed’authorized by the CEO-Greater Noida Industrial Development Authority 1o be
essential for producing the relevant record and assisting this Tribunal in just and fair adjudication of the
questions involved in the case and accordingly. above Officers shall remain present before this Tribunal
physically or through VC with relevant records on the date fixed..”
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